
195 Written Answers [RAJYA SABHA) toQuestions 196 

WATER RESOURCES (SHRI P. K. 
THUNGON): (a) and (b) Construction of a 
series of spurs along river Sutlej by Pakistan 
on their side of the border opposite Mamdot 
Sector in Ferozepur District has resulted in 
diversion of the river towards Indian 
Territory. In case of any damage to the Flood 
Protection Embankment on the Indian side, 
the Government of Punjab has assessed that 
around S000 ha. of area is likely to be 
affected. 

(c) The Central Committee on Special 
remedial works for Flood Protection 
Embankment on River Sutlej & Ravi had 
recommended, during their visit in March, 
1993, construction of counter protective 
works, which are to be taken up by the State 
Government. The Central Government is 
providing central loan assistance to the extent 
possible to the State Government for taking up 
such counter protective works. 

 

 

Demand   for   Abolition of   Review   Com-
mittee on SSP 

4198. SHRIMATI CHANDRIKA ABHI-
NANDAN JAIN: Will the Minister of 
WATER    RESOURCES    be    pleased    to 
state : 

(a) whether the Central Government are 
aware that the Government of Gujarat has 
demanded the abolition of the Review 
committee on Sardar Sarovar Project; 

(b) if so, the details thereof; and 

(c) the reaction of the Central Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
AND IN THE MINISTRY OF WATER 
RESOURCES (SHRI P. K. THUNGON): (a) 
to (c) The Government of Gujarat has 
demanded withdrawal of the Office 
Memorandum issued by the Ministry of Water 
Resources on 5th August, 1993, constituting a 
five member group to continue review 
discussions on all issues related to the Sardar 
Sarovar Project. It was made clear to the State 
Government that discussions/deliberations of 
the Group would be within the framework of 
the Narmada Water Disputes Tribunal Award. 

Loan by European  Economic   Community 
for Minor Irrigation Projects 

4199. SHRI V. GOPALSAMY: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether European Community has 
given any loan or aid for minor irrigation 
projects in the country; 

(b) if so, the details thereof including terms 
and conditions of the loan/ aid; 

(c) what are the States where the projects 
are being executed; 

(d) the details of each projects, including 
the cost, date of completion, area to be 
covered, the number of people benefited etc.; 

(e) how much funds have been utilized as 
on date; and 

(f) whether any appraisal of these projects 
has taken place, if so, the details thereof ? 


